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Shri T. T. Krishnamachari: Sir, the
translation, I think, has not been
good; because I am sure that the
hon. Member speaks so clearly, and
it is not correctly translated. But,
nevertheless, I woulg like to say this.
‘There is a lot of exaggeration regard-
ing the amount of money that goes
abroad. I have been told—I think one
hon. Member said here in the last
session—that hundreds of crores have
gone. If hundreds of crores of money
has been withdrawn from circulation,
we would see the effect of it.

That certain amounts are going, the
evidence for that is provided by the
fact that we seize the money, Indian
currency, being taken by a few peo-
ple who are going abroad. A con-
slant watch is being kept on this kind
of thing. But the evader is always
there, and he has always got ways of
evading. But I can pgive the hon.
Member this assurance, that the
amounts that are mentioned in the
newspapers ind other places are
considerably cxaggerated.
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Shri Karnl Singhji:

Maharajkumar Vijaya
Ananda:

Shri Shree Narayan Das:

Will the Minister of Health be

pleased 1o state:

{a) whether it is a fact that during
the months of May and June thiy
year, there was a major breakdown
in the water supply in the Capital;

(b) if so, the causes of the shor-
tage;

(¢} the immediate steps taken by
the authorities at the time of the
crisis to alleviate the sufferings of
the people; and

(d) the long-range measures which
Government propose to take to meet
the problem of water shorlage in
Delhi?

The Deputy Minister in the Minls-
try of Health (Shri P. S, Naskar):
(ay Mo, Sir. Shortage of water was,
however, experienced in June, 1865
in certain areas In South and West
Delhi.

(b) The main cause of the shortage
is the marked increase in the demand
of water due to phenomenal increase
in the population of Delhi and peak
load demands of the summer season.
The shortage was temporarily accen-
tuated on the 2nd and 3rd June, 1985
due to a leak in one of the raw waler
conduits.

(e} The work for the repair of the
leak was taken in hand by the Delhi
Municipal Corporation immediately
as the leak was noticed on 2nd June,
1965 and completed by 4 am. on the
next day. During this time, the
water supply hours were restricted
and water tankers were sent to the
affected areas to meet the local
shortages. Normal water supply was
restored on the 4th June, 1865,

(d) A statement s laid on the
Table of the Sabha. [Placed in
Library, see No. LT-4585/65]
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Shrl Surendra Pal Singh: I3 it a
fact that in the beginning of May,
whatever guantity of raw water was
required by the Delhi authorities
from the Punjab Government, the
same quantity was released in the
Jammuna almost immediately and it
was considered by the experts at that
time that the quantity was sufficient
for the capital's needs, and, if so, may
we know why this extreme shortage
of water took place subsequent to
that?

Shri P, 5, Naskar: I have already
answered that on 2nd and 3rd June,
there was some leak in one of the
main pipes near the Wazirabad head-
works. That is why in certain parts
of Delhi the supply was stopped for
the repair of that leak. Only on
these two daysg there were difficulties
in certain areas and we restricted
the supply. Later on normal supply
was restored.

Shri Surendra Pal Singh: In re-
gard to the two schemes of water
augmentation mentioned on page 2 of
the statement—the tubewell scheme
and the combined  water-supply
for Ghaziabad and Shahdara area—
may I now if it ig a fact that whereas
the Delhi Development Authority
and the State Governments concern-
ed are very keen to implement these
two schemes, the Delhi Corporation
is opposing it tooth and nail? May I
know the grounds on which the
Corporation is opposing these two
schemes?

The Minister of Health (Dr. Sushila
Nayar): We are not aware of any
opposition to these schemes; they are
still in a tentative stage. They are
being discussed and they have not
been finalised. That is why they
cannot be taken up at this stage.

Shri Surendra Pal Singh: Iz the
Corporation opposing them or not?

Dr. Sushila Nayar: The question
of opposition will arlse when the
schemes take some definite form. At
present, they are too nebulous for
anyone to oppose them.
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Shrli Basappa: Is it a fact that
there is a lot of misuse of drinking
water for gardening purposes; if so,
may I know the extent of it and
what gteps have been taken to pre-
vent such misuse?

Dr. Sushila Nayar: 1 believe no
substantial amount of drinking weter
is used for gardening, for the simple
reason that it is very expensive to do
80, If there are certain areas where
it may be used, efforts are being
made to check it and the Housing
Ministry is also looking into it.
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Shri 8. M., Banerjee: In his first
reply the Deputy Minister staled that
there was shortage of water in the
month of June 1985. I want to know
whether his attention has peen drawn
to the acute shorlage of waler in
Souih Delhi, especially in Vinaynagar
and other places, where water 15 not
availale even for an hour, | would

like to know what steps have been
taken to have improvement there.

Dr. Bushila Nayar: No, Sir; theve
was some complaint earlier.

Shri 8. M. Banerjee:
there is complaint.

Even today

Dr. Sushila Nayar: With improve-
ment in presure in different parts,
the situation has been considerably
relieved.
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Dr. L. M. Singhvi: I would like to
know as to what is being done to
increase and improve the pressure
throughout the duration of the availa-
bility of water, The difficulty is that
pressure of water is not envugh and
the duration js very short in various
parts of Delhi. T would like to know
what is being done to improve the
situation.

Dr. Sushila Nayar: | have already
given the answer to that.

Shri A. N. Vidyalankar: With re-
ference to the answer to part (a) of
the question, may I know how the
Government has ascertained the facls
and whether the statement regard-
ing the extent of the trouble and
duration of the trouble is not an
under-statement?

Dr, Sushila Nayar: No, Sir. My
hon. colleague has given the exact
timings. On the 2nd June in the
early morning at about 1.30 or 2.30
am. the leak was detected, Ilmme-
diately the staff went there. When
the water level receded they started
the repair work, which was com-
pleted by 4 am. on the 3rd. Water
was released on a limited gcole,—
instead of 4 cft. it was 2 cft—on the
3rd. On the 4th the supply became
normal,

oft 7w warwe : ofrendt fa=l &
firg wgr m fir 1Y & QT Y asd
& 1 & afreedt Faeelt & wgam § o
M & qrfY &) wEvar agi T ag @ e
It #T weETE F §E FTH wW w7 fay
wr § e foe ot Aet ¥ qet @Y
ot & Y 96 w1 o e g ?
Shri P. 8. Naskar: It is a fact that
water supply is not up to expecta-
tions in West Delhi in sumer months.

But I would appeal to the hon, Mem-
ber to see that water is not wasted
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in the public hydrants. It looks as
if it is nobody's business to close the
public tap and water continunally
flows and is wasted. 1 would
appeal to the hon. Member to ensure
that at least in his area this does not

happen.
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Shri Earnl Singhji: In view of the
rapid expansion of Delhi, may I know

why Government does nut propose
ensuring ad. te water lies be-
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fore new townships are allowed to
spring up?

Dr. Bushila Nayar: It is being
done. Efforts are also being made to
co-ordinate water supply with the
coming in to existence of new
colonies, As the Deputy Minister has
stated, there has been some talk on &
joint scheme for Gaziabad and certain
purts of Delhi. All this is being taken
into consideration.
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Special Aundit Report on Orlssa
Government transactions

+

.95, J Shri Harl Vishnu Eamath:
"] Shri C. K. Bhattacharyya:

Will the Minister of Finance be
pleased to refer to the reply given to
Starred Question Nos. 968 and 887 on
22nd April, 1865 regarding the special
Audit Report on the transactions
between the Orissa Government and
the Orissa Agents, Kalinga Tubes ana
Kalinga Industries and state:

(a) whether the Audit Reporis
within the meaning of Article 151(2)
of the Constitution have been irans-
mitted to the Governor of Orissa for
beirsz laid before the Stale Legisla-
ture;

(b) it so, when they have been so
laid;

(e} if not, the reasons for the
delay; and





